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I beg to lay on the Table a copy of
the Annual Report of the Rehabilita-
tion Industries Corporation Limited,
Calcutta, for the year 1965-668 along
with the Audited Accounts and the

clause (1) of section 61SA of the
Companies Act, 1856 |Placed in Lib-
rary, See No LT-900/67].
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whenever such g report is Iaid on th
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we shall definitely come before the
House and report.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
Emgere Ruroxt

ghri Khadilkar (Khed): 1 beg to
present the Eighth Report of the
Committee on Private Members' Bille
and Resolutions.

1257} hme.
DEMANDS FOR GRANTS—Contd,
MuesTay or Fooo, AarrcutTuns, CoM-

MUNTTY DrvELoPMENT AND Co-OPERA-
TION—Contd,

Mr, Speaker: Yesterday, we had
taken 1 hour 35 minutes on the De-
mands for Grants under this Minis-

§
s
E
i

journ. So, instead of beginning the
debate now, we shall begin it after
lunch.

1258 brs.

Lunch tsll Fourteen of the Clock.

The Lok Sabha re-assembled after
lunch at Four Minutes Past, Fourteen
of the Clock.

[Mr. DerUTY-SPEAXIR in the Chair]
DEMAND FOR GRANTS—contd.
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oYt 160 %o fewmew ot g it frwar o
fipnwn xtm @ ot o YO R )
waforg & wred afick ¥ ffreex o
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¥ ol wor wgn § e wwr Wy
t w fr o Rww sl w9
Sveafsfurget wror fisar arw forer &
e o o ¥ iy ff 1 W
qemfinge @ Wik ax ol # W
weh wg aw s g o fedt e
Xomr e § o @ R
frrem 8 reapd (B & waw ¥
WY = W ¥fad

arr s g g o & fv oY
10 TR AT ATgE ¥ Wnw § WAy
ATEE 9X gErT wAw § Afew ot 90
T@z v fggem v da H w §
TeR sw o o w9 Tl g
1962 ¥ wTEAY Qv & T 3N AT
wrmr o fie aiweane qw fe
wrrs-oye urs fr dAve e uw i
*Z | gy € ag wrew g o fin gl
WEr-ATET ft 7 ag Wi W S
wary

e frr & amoft arda fafe
wngw & wof e fis oW wwy o e
fie g & ardr e o7 A S e
T X ¥ wRT den afefege
gifew voit § o for for i o
wety § fearm Wt foam ot Iy ww
N T 1w aw o e B d
st qm & wiesy o Wt e v
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that we
would get 1 1966-87, 80 million tons.
fourth Five Year Plan is 120 mulhon
tons. That 15, we shall have to pro-
duce six millon tons more per
annum, But in the case of our agn-
culture, only a stepmotherly atten-
tion 15 given, The third Five Ycar
Plan lad stress on sgriculture, but
plan priority 15 not observed by the
States Once they go to the States,
the plan priority 13 shelved and thus
the planning papers became only a
farce.
In 1964, our income was

nationa]
Rs. 16,630 crores. We got from agri-
culture Rs. 7462 crores, that 1s, near-
ly half. Yet, we spent only 10 per
For agricultural
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Now, we have 25 river valley pro-
jects and the catchment area 18 3 lakh
square nules It 1s not of my work-
ing but the figure 1s suppled by our
experts. In June 1884 I was in Sri-
nagar to attend the soil conservation
meeting going on there 1 do not
know whether my hon. friend, Shri
Shinde, was there or not then Shri
Dasappa was presiding over it 1
was the only speaker from amongst
Members of Parlament because other

1 no time and we will have
ng {irrigation, They @emanded
Rs, 363 crores for that. Here I have
that Lterature. It was supplied there

JULY 12, 1087
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smal] room sit who tHink they know
everything and they do not grant the
money. What will these people do?
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[Shri H. P. Chatterjee]

Club” of 3 LC.& men. What do they
know? Why not change LAS. into
Indian Agriculture Service? Let us
have technical men; let us link labo-
ratories to flelds and let us all go to
villages and create proper enthu-
s1esm,

What about price factor? I com-
pare here U.K. and India. For India,
a tonne of ammonium sulphate costs
Rs. 1752 whereas in UK, ita price is
only Rs, 671, In India, single super-

15 Rs. 1519 per tonne
whereas in UK. it is Rs. 552; sulphate
of potassium 1n Incha is Rs. 829 per
tonne whereas in UK, 1t 15 Rs, 628!

muriate of potassium in India 18
Rs. 819 whereas 1n UK it is Rs. 500
‘Wherever you go, this is the thing
that 15 going on,

The less saxd about cattle breeding
the better 1 thought of speaking on
it because they give us organic
manure to the extent of 400 mullion
tonnes of cowdung annually which
we burn and which 15 equvalent to
60 million tonnes of firewood. Why
not save this? Without this organic
manure, you cannot doanything rou
have destroyed the forests, and all
the humus which can preserve water
and mineral matter just like a blot-
ting paper has gone, They can keep

JULY 13, 1967
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does not have the option to buy
food from anywhere nor you

supply them that You have the bird
in the cage and kll 1t like that; you
would not be able to take charge of it
in thus manner. I do not mind Ben-
gal's paddy going to Bihar or any-
where. As a matter of fact I found
district; there is a
substitute food; they use grams and
other pulses during the ban period
but thig time they are all exported
away to Maharashtra, There should
be free trade throughout India. Black-
market prices should be controlled
Also merchants should be controlled,
but not ke this., Just because the
duck is laying golden eggs. you
should not open its belly and lull it.
Do not kill the merchants, Procure-

is one; you should not divide it.

1 thank you for having given me
the opportunity,
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oft §o WYo WNW (ATHAT) : TW-
= TEad, w7 §iw seeg 6
W Wit ¢ Saer e s & fag &
e g 1 e grfeer @ ¥ W
WX WAR 9T JeWE & T, E@e
wgfia wr gy T W Ot 0
affy Frer § @ g FE AT faar
Ty | gy Ay IwH g wTRaTt WY
i g€ 1 fe @ are g T
T F gawt wEfiraa &) AW W
w ey mar sitewraEAl 97, wREY 9%
meT & e e W w1 far
TOET efraT qg gem fin HEd vy
T¥AT ¥ oW ¥ g anfaT Wi
s w v e wEge 3 W
YA ag ag fear e qu & Fo@ §
vy afpvdet ¥ fog, sgrer AT @i
YT I 3 gy | TER AT 5O
aweug Ju 5T € 1§ Ay Farafy wifner
gt wifig o, Seoft wiferer o frerfiedr
3 ot e o oo & afr gl 1w
whfr Fwrdi For & qowr T W
w1 2o oy s & wrwdy F o ot
g € ay & 6 wmw § 1 @ oA
o & awd ¥ age ey g &
T Tew & wor fw e § Wi e
o e § 1 gt T el ol

fowwm g ¥ &
wrardy % e @y & 9w waw @

T ww Ay Ty qRm | e
T g W s wrr W aee
w1 Arerc o o § 1 ok frg g
¥ gu v e Y e ¥
¥ & o arw ad ww frefadr & wgm

i EmFm I ¥
et & o demr ¥ wgr fre? g ¥
IYTEGE AT 1964-65 ¥ dAver ¥
& 3T 13, 6 feew df w1 gw,
wrefomr ¥ 13, 8, wi=rgAT ¥ 18. 6,
wifoe % 17,7, Mectew ¥ 47.1
o fegem & 7 3 feew W
dar gur § 1+ & xaw e qg gur
fir fipger Sftwewt & Aord & aEw
¥ amad % g o aoeTET ERt
¥ e & g frow g 1 @R
7 qUE QA A AN W g
T T o derare W @k & fag
R EeT § oy S wrfyg | oz o
foamaft waer o wff & wear AN W
iy wTe qgt @3 g € W@
Ffrft raw S P sgat =
arr w5y &) Afew ot aw waw
ar & ag dwwr wifgr | & awwar
£ fe v % Qo1 gr gt @ gt
qT gw A @ § fF |/ B
firer ¢ g% Srewwr B g wiigw
T wrgT amr & arx Tav ff gy
g o gw W A §) gw wfor
yag s €, ww YWy Yo g
¥ ol W wawmy § ok e
wimx § soror ¥ fag ) @y Wy ¥
w1
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il fearddz, aresveinlr fegrd-
dz §, fore) xn Ot W apdie
w7 wrw fiear ar wwar §, v ¥ o
wre Y & asz wo ¥ At ¥ agiene
W W fer W WR W A
AT fir AT & wrE & et
w w77 § wwar & R W et Q2
waTar Far ww vy O At aff qraf e

Foe aw oy § fe gk oyt W
&Y AEd age | e a¢ orfrfr
oy ot § &y g atewr ¥ ag swfier
iy gt e
firemt o o w7 & o fad & e
T ET AT TECFAY wrfigd anfs fearat
N weg A o 4 TOF Y A

o frew oY qavewl @ 2w ¥ 1w
o alet & ot ¥ fewrr wlar w3
I X TG wTH T A W fee
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o O § Tg A AT TAAHE w7

fe sz & sfewt, ag wiw
gfyafadt sw g1 %

g agey o 3T e
F qfwewt & grew A wiolt oy fisar
{ Afwa o ¥t oY Wi smar Wy
o oo &1 w@ AT ¥ afaw wr
W FaTT WgTaT wrAr wifed mfw aut
® oY Y et o @@ | vl Ay
& rft ¥ wag a6 ff arnft i
ey feami &t oy s/ g
Tr W a¥r qAfree Freral & Fd
aane ¥ tewre W@ ¥ fodt g @
wwer § fe wwr witt amdt wfyd, =%

o ¥ W Wi fya whd
W Ay warr 8 dqarc ¥ awe
W Wit ware # denere w3, waT
a7 2t R mar e wg ARy

furer gy TR § fe aoR
W averd w1 e fear

et wesht arf (Few): FumTw
wgra, § ow am wpm wht g
aw¥ ¥ feewa @ wry e
& ¥ agada st § Afwa
ﬂ*i!ﬂﬁﬁﬁ#ﬂmw’
376 A fardr sihver Zar wifgd

TR WPAW:  QrIET AT WY &,
sy wriar |

Shrimati Mohinder Kaur (Patiala):
I nise to support the demands of the
ministry.

The cut motions tabled by the
friends opposite show the gravity of
the situation. It also showg that this
13 a subject which cuts across party
lines and marrow alignments. This is
a subject which is of vital importance
to this country, attanment of self-
sufficiency in food, and we are all
concerned with it. At the recent
Chief Ministers' conference, as I was
reading through the conclusions, soms
very parctical suggestions emerged,
and I do hope they will not remain
only on paper, but Government will
implement them.

Shri P, Venkatasubbalay (Nan-
dyal): The treasury benches are
empty, there Is no minister here.

Shri M. N, Reddy (Nizmmabad):
The discussion is on demands for
grants of the Food Ministry, and the
concerned Cazbinst Minister or the
Minister of State is not present.
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3r. Deputy-Speaker: The Cablmet
Migister and MBnister of Stale wmoe
toth present just now, they must have
gone for tea.

Sk M, N, Reddy: They were pre-
sent just now, but they are not pre-
sent now.

Mr. Deputy-Speaker: I shall see
that they come back soon. We should

not waste time.

The Deputy Minister in the Depart-
ment of Parlismentary Affalrs (Shrl
R. L. Chaturvedi): They will return
within five or six minutes.

Shrimati Mohinder Ksur: For ins-
tance, one suggestion that they have
made 15 that a simplified, unified cre-
dit structure should be evolved in the
country. The credit structure for the
farmers, as you know, is a very cum-
brous one. Perhaps you are aware
that if a small farmer wants credit
from the Government, it takes g mim-
mum of six months to one year to
get it First you have to go to the
patwari because you have to take the
khasre number. It 1s almost Lke
pledging the land to the Government,
and he i1s given a loan against that.
From the patwan, it has to be endors-
ed by the village level worker. From
there it goes to the Tahsilder for en-

JULY 13, 1087

varying
{rom 9 1o 12 per cent, while for indua-
trial development, loans are made
available at ; rate of 3 per cent, sumple
interest. I do not now why this glar-
ing diserimuination is made between
farmers and industnalsts I want to
come back to irrigation. In this coun-
try we want to go in for high yiald-
ing vaneties. Irrigation 13 an im-
portant factor. Without irrigation we

spent Rs 700 crores on minor irriga-
tion in the last three plans. I strong-
ly urge that the present budget pro-
vision under this head should be in-
creased by fifty per cent  Unless we
give more money and provide more
faciities to the farmers by way of
minor irrgation projects, we cannot
go in for this programme. You are
aware that these pigh yielding varie-
ties could be grown only on wet land
because a lot of fertiliser has to be
used. I have also said before that
loans should be made available to
the farmers owning two or three acres
of lands.



1373 DG, (Mm. of  ABADEIA 21, 1880 (SAKA) Pood, Agm. etc.) 11274

stagnation. I shail substantiaste my
argument. I have spoken before in
4his House and T want to draw the
attention of thig hon House to & re-

the major mmpedmnents, one of the
causes responsible for stagnation 1n
agnculture was the 1mplementation of
land reforms. When I say so, I also
know that there 1s something which
we ought to do We should stop the
fragmentation of holdings. We have
no law to prevent fragmentation at a
certain stage; so 1t keeps on going and
the holdings are getting smaller and
smaller and at a cerlmn poimnt 1t be-
comes uneconomuc If we do not pay
proper attention to this problem, a
time will come when the entire
agncultural land in the country would
become uneconomuc holding Serious
thought should be gaven to this prob-
lJem Secondly, about the speedy um-
plementation of the land reform
policy, I have to say this They say
gve the land to the landless. Agn-
culture 1s also like any other profes-
sion You should have the aptitude,
the feel for the land. Every landless
labourer cannot become an agncultu=-
nst You cannot just take a thou-

it T A qree ¢ (aTaa)
oY & qre et i & ?

e sfipre Wt . W weR
amr ¥ 7

o T ¥ qrn . w9 ¥ fE
wane ¥ | ag ore agr & ot ag T
g1

Mr. Deputy-Speaker: You continue;
1gnore interventions from there

Shrimati Mohinder Eaur; What I
was saying 1s that when surplus land
15 allotted ‘o the landless, it should
be an economuc unit, that should be
taken into account, It should not be
just a couple of acres 1i should be
an economic umt, where a family can
depend for its hivelhood It should
he an economic proposi‘ion and not
1ust a couple ot scres

tain points I fully endorse what he
said when he talked about soil conser-
vation, and erosmon of sal. I fully

1 know I am going to tread on deli-
cate ground here I do not know why
the Government hsve adopted this
policy of zonal system; closing the
barmers Thus 13 on¢ country, I am
not in a position to speak about other
States, but speaking of my own home
State, I want to tell you that this is a
chsastrous policy that we have adopt-
ed. I will tell you that a glut has
heen created in the market, there was



11278 D.G. (Min. of JULY 13, 1907 Food, Agri. sic.) 11276
[Sbrimati Mohinder Kaur]
is not allowed to go directly to pro~  (ourse, there was a2 time when we
the wheat 10

1 also want to draw your attention
to the fact that wheat prices have
been fixed for Punjab The price of
<oarse grain s much higher than that
vt wheat in Punjab, whether it 1s
bajra, maize, jawar or cotton seed
Look at the price chart It 1s very
much higher than wheat. I am not
exaggerating. What 1 am telling
you is a mere fact As a result of
that, the wheat 15 being fed to cattle,
as cattle-feed, because it is the lowest
I certainly feel that something ought
to be done gbout it I just want two
or three minutey more, Sir Some-
thing should be done about it, because,
after all, this is one country, and the
people acroes, in Bihar, Uttar Pradesh
and in so many other partg of the
<ountry are almost on the verge of
starvation, and this 1s mainly because
we have narrow, outloock we have
closed the barners. The barriers
should e removed; we must not close
the barriers It 15 a very very wrong
iung, and ] request that serious note
hould be taken about it.

I will tell you another thing About
two months ago, when the Punjab
Government came into the zonal sys-
tem, I wrote to  the Chief Minister,
when the price was fixei for wheat
I hold the Chief Muruster in very high
esteem; he 15 a personal friend He
was gracious enough to reply to my
Jetter; he took about =mix to seven
weeky to reply to my letter. In that
letter he said that he had not only
to take care of the interests of the
producer but the interests of the con-
sumer also. This was his reply; it was
not adminusirative approach, This was
the reply I do not know what it
was based upon, because Punjab's
economy depends on agnculture. In
Punjab, 80 per cent of the people live
©on land: 1t has & village economy. Of

were proud of our industries, but »
8 result of the reorganisation of Pun~
Jab, all our industries went to Haryana.
1 wish them all luck. But the indus-
tries have gone out. There was a gum
of about Rs, 300 crores capital which
had been invested 1n the ndustries
in Punjab; there was a great indus-
trial development; an industrial belt
was there comprising Faridabad, Sone.
pat and nearby areas Secondly, on
account of the Indo-Pakistan conflict
also, the industrialists from the border
districts of Punjab, where there were
sume big industries, have pulled out
vecause of jnsecure conditions; and
row, we only depend upon agriculture
and our economy 1is based on agricul-
ture Therefore, to say that the in-
terests of the consumer has to be tak-
en 1nto account 1s not a logical argu-
ment. I am afrud I do not know
what is meant by it

1 was reacing with great interest
the proceedings of the Chicf Ministers’
conference wWhich has just ended in
Dellu It was reported in the press
that the Chief Minister of Himachal
Pradesh Dr. Y. S Parmar, said that
if this attitude persists, they would
cut down all the forests and start
going in for food production in a big
Wwav because they have ro other op-
tion He. also sad that the result will
be soil efosion and Bhakra into which
we have sunk crores and crores, with
be silted This 13 a8 narrow mndel
policy. I do feel that something ought
to be done and the whole policy sught
to be reviewed



13377  DG. (Min. of

oft Wit my ¢ (FAR) ¢ wT
wgwifear wYe arsperfos fewre daee
o ot waz 3 wegy TN E 7 W
gehe: faw wodr & forg & T gor g 1
y & wafay ff g @ § fe woerc
¥ ge et gt mafedt w1 g ¥
gamaw § 1 afew gafa fs wror At feafa
ot g ¥ g phefify o «
wer§ Y & Forg T oy At & Wy W
i, g ey W Xl ¥
mfew 7@, MAAHT T qudy

wifty fwrz w¢ go o qat § ot
N o

7g o feafir 8, ag faemae & g
T W o g, gfar o e
IH X §O g W ¥W ¥ A § o}
ghry oY Qo 2w & vz AT £
gy Afer gater & o w7 ot 30
¥fen o feafey arar o &, ow fegfy
% qg oftfe wgt o ff W et g
e Y wx ¥ sfofeme®t e ¥
o arey argary § 3w F ofr 7% Hfe
ot ww oY

[SearMATT LAKSHMIKANTHAMMA in

the Chair],

# wyeft dve oY v & syAT A wiger
£ 1 fiee & wgan sty § i gy ot
oY g} aveT A W OEY 9T W
Y v gawi Y ew arwrw) & fere fadelt
o< favieeger v+ Wit §9 o W
ferar st & wgn o7 fr foes qoaced
¥ wiey f vy a9 ¥ ufe fdwrax
gt g sgm g fw
ot wafw FaYay o sOw 39 W
wers wrleer ¥ o fadwi & waTm
Wtﬂtux'{lﬁtm :m%

¥ fy vy & 1 gt oyt Feufr Y &
fvmwtﬂlwﬁt | o
fawr 4 O X E & M AW
¥ & any vagieer ot § s feoiner

130 (Ai) LED-$.
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ot § | XY are-ame e R €1 gk
ot oy ot & otk w ¥ el
¥ gwen o @ wé § witf ol
*rfick Ot T QY 198 =R W
forw ¢w w10 & = O W@ E 1 qfw
woer 7t faw g1 & ow ¥ qg g
der g€ & 1 g swfaw ot § 1 End
3w ¥ 75 tawe swardy @t iy
w0t § 1 v Iuw arg aftw A
T wT ¥ Aeam A §, vk o dar
aff § oY sreant ¥ dare wr= faw wf
wwar § 1 xufoy st W0 w1 Fw
der g amar §, sl w72 & wwe du
& amar & o et gEa At 7 fas
TR E s sz dm R ¢y
% 3% frw aifas e T X § o
gl 75 ¥ wim & e fred
g A xog ¥ Tk ana o feolt aft
o L1 § garh oy A wt
gweny § Ay wwe & q ok § woawh

u’t‘(ﬂﬁﬂ‘l%sﬂwtw
¥ ot €Y | 37 T ¥ waw Y O
forre % fog wiw = e @t #Y dara
g Iy § oY w7 4¥ W A dwe uW
ftr & fag wuit awar Y s e
arqar, ¥ faw wredt 7 seer
T Yy wia N R eR gl €
forr w1 @ & 1 won WK ofn
= w § e ol T oed
adt @, Wit o el SR
oR-eR {wT Ak WAy

15 ~w

7]
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[ sivity W)

wwly TR | AT o) agEeE ST
& xg T Pt wolt wry | gL AW
% sywat o, v} o, wrct #F Tw
oy et or @t & | 9§ T
& s g gt | dw & AT WY
Wt gra et ) e g T A
wafs wEeRET WK W
fodw¥ ¥ o1 wx avomf wr T S
¥ F 1w fggem & fog gfn
W e Wit S gur A @ L R
T wrrE AT ¥ grea &, T ot
oy wifwer & ooty A ferzar o TET R
ag aF A @1 &1 o & wdeafant
Y 7% v oy At § i Pzt ¥ amn
¥ 7'y ofe wrw ¥ 3w ¥ o fder &
Fef ) &% | e 201 & A AT
&Y 27 %Y Farer At @ 1 9 ) wn ot
2 fir mifers e o1 2 ag T AR o
qU @ TR E WRTE RN I AE &
o e € faw o §
#ifa $ & woy af @ Tor w9t wwAT)
Fafd @ &

T T & garL W aw ff gER
*Y ary Yo it & At w72 } fi TR
HiawmrNAM QP 1 I
TR gH owoA ww ¥ el o F
T gy ¢ dfergw o€ Ay
T AN ; @ EFERY gArAAR A
awmegd H ¢ g Efe
qafrary € oAt § O 59 Y ure T
itfr & sreTe O W, o ¥ T
afe o2 st st o) oY saferra
qaft oY T & @ ) afgh aR 8 g
qTRAYY Ty A o & g v g fw
& safierrr weafer & qorcr §, safiwrrer
gogfer ¥Y ofewar o a2 § v §
¥ 97 ¥ 2awn wifgd fe sy
W & wr-wa g arE FA0y of@Te N
R < faner g & ar qrar i AT
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i, oY g el y, s syfven
axfo gr ik are mf vy € 8, & Rorsfer
g, s ¥rsafwnmy wefe o e
AT AT Y g § ¢ Ty o oy e
g s & wwafer & g Y ds 1 W T
o afFa) oY, zrerr o fagame w
g faw ¢, ot swfwrrn i
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try of Fonod, Agriculture,
Development and Cooperation (Bhri
Ampambih SBhinde): Madam Chair-

man, I am thankful to you for allow-
ing me to mtervene in this debate. A
number of hon. Members have partici-
pated in thus debate, About 13
speakers have preceded me and a
number of useful suggestions have
been made from all sides of the
House.

I must say that the tone of the
debate and the sincenty with which
the Members have spoken has really
impressed me. I may not agree with
all the views expressed by the Mem-
bers But I must say that from ail
sides of the House a concern has been
expressed about our agricultural pro-
duction and a number of useful sug-
gestions have been made in this regard,

Before 1 go into some of the major
issues rawsed in this debate, ] would
like to refer to some of the suggestions
and points raised by the Members
Shr; Yajnag Datt Sharma—I think he
it not here—raised a very important
point that food problem, agricultural
problem, should be treated as a
national problem and that 1t should
be treated above party politics
I think, he has expressed the
true sentiments of this House gs well
as of the whole country. I am thank-
ful to hum for saying this. I wish
party differences do not come 1 solv-
ing our food problem and agricultural
problem

Then, Shri Randhir Singh—he 1s
also not here—made a suggestion
about the crop insurance. This sub-
ject 15 being debated for qute some-
time, I may inform the House that
some active steps have recently been
taken in this regard. A Bill has been
drafied and has been circulated to
State Governments and as soon as the
comments and the observations of the
State Governments are avallable, we
shall introduce the Bill in this House.
We are very anxious that, if possible,
the Bill i{s introduced and passed in
the current session of Parliament.
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An Hom. Member: If possible.

Shri Annamhid Shinde: Once we
introduced the Bill we shall be in the
hands of the hon. Members,

Shri Ram Kishan made a number of
valid points in his speech., He refer-
red to self-sufficiency, price policy and
other things. He raised one very
important point that agriculture should
be treated as an industry. I appre-
ciate his sincerity 1n giving importance
to agriculture The thinking of the
Government also on this point has
been on eimilar lines. Unless we look
into the economics of agriculture, un-
less we give adequate importance to
price policy that is to be followed in
regard to agricultural commodities, 1
do not think 1t will be possible for us
to solve the problem of agricultural
production. 1 very much appreciate
the suggestion made Jy Shri Ram
Kishan n this regard.

Shr H. P. Chatlerjee, a very semor
Member of this House he has a lot of
experience; I have all respect for
him—spoke with some feehng and he
referred to s0il and water conserva-
tion 1 know this 1s of great impor-
tance b less we ¢ ve gur
so1l, unless afforestation measures are
taken, I do not think it would be pos-
sible for us to have an integrated
development of agriculture Soil con-
servation and afforestation gocupy a
pivota] position in the development of
agriculture, I may say for the infor-
mation of Shri Chatterjee that during
the Third Five Year Plan, we had
tried to have s;il conservation and
afforestation on about 10 million acres
under the State Plan and about 7 lakh
acres under Central Plan Similarly,
about reclamation of ravines, about
36,000 actes of land were reclaimed in
the ravines and about 100,000 scres of
alkaline land had also heen reclaimed.
16 million acres of lands have
been brought conservation
farming measures, and for the coming
years, we arg having a still larger
plan for soll conservation
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Mr. Chatterjee also referred to the
Indian Agricultural Service, I think,
he made a very important point about
this Government have realived the
importance of this because unless agri-
cultural services are raised to the
leve] of the other services unless they
are given due importance in our admi-
nistrative set-up, 1t will not be possible
for us to have the proper status of
agriculture recognised in our national
That is why, the Government
of India has taken the decision to
form an Indian Agricultural Service
and active steps are being taken to
implement this decision.

I was glad to find that a number
of members referred to the high-
Yielding varietiey programme; a num-
ber of suggestions were made and a
number of words appreciating the pro-
gramme were said on the floor of this
House But some members also ex-
pressed some doubts about this pro-
gramme Particularly, Shri Sharma
expressed some doubts about this pro-
gramme I wish to dwell on this sub-
Ject at length, but before going to
that subject, I would like to mention
this

The last two years were the most
dificult years from the point of view
of agriculture If I may say s0, eyen
the notoiious Bengal Famine year
pales nto insignificance 1f we take into
consideration the calamitous effect the
last year's drought had on our agri-
cultural production 1 was just look-
ing into the figures of production that
we had m 1940-41 and 1941-42, {e,
Just before the Bengal Famine; there,
the fall in production was 14 lakh
tonnes, But, if the similar production
Bgures of Bihar are looked into, we
will find that there hag been a steep
fall 1n production; from 75 lakh tonnes
in 1964-85 the produetion in Bihar
came down to 68 lakh tonnes in 1965-
86, and again from 69 lakh tonnes,
came down to 45 lakh tonnes in 1966-
67. What a steep fall' It is muech
more than what we had durlng the
Benga] Famine year. Though we had
such a dificult year, hon. members
will appreciate that our people faced

=
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the hard mtuation, the difficult situa-
tion, very courageously. All the State
Governmente—Bihar, UP,, ME, and
all other State Governments—were
very generously helped by the Centre,
An hon Member raused a point about
the assistance rendered to Bihar, May
1 say for the information of the hon
Member that the largest amount that
hag been disbursed was disbursed to
assist Buhar in Sghting the drought
conditions, 1n helping Bihar in their
agricultural produchion programmes.
For instance, during the last year, and
during the last few months, the total
amount that has been given to Bihar
s about Rs 67 crores; for Gujarat, it
is Rs 44 crores; for Madhya Pradesh,
it 18 Rs 20 crores; for Rajasthan, it is
Rs 20 crores; for West Bengal it is
Rs 12 crores; for Uttar Pradesh, it is
Rs 7 crores Thus will indicate %o
what extent the Centre has gone to
assist the State Governments in fight-
ing the drought conditions But the
more important point was the response
of the people Though the times were
very difficult, though we were passing
through a very dufficult time, the way
in which our people faced the diff-
culty should be appreciated. I must
say that the morale of the people
either in Bihar or in any other
drought-affected area, was very high,
though considerable human distress
was there, our cattle wealth also
suffered; even then, our people did not
lose the confidence They responded
well to the call of the State Govern-
ments as well ag to the call of the
Centre and they fought this danger

bravely and courageously

seed, credit, fertilser,
agricultural machinery, plant protec-
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[Shri Annszeshlb Shinde]
that amongst many countries we have
the finest human material in our rural
commuruty.

Shrl Inder J. Malhotra
Specially farmers.

Shrl Annasahip Bhinde: Yes, Our
farmers are not only intelligent and
hard-working but they respond extre-
mely well to new scienufic ideas.
That has been the experience in the
last few years.

(Jammu):

1 was recently reading a book on
agriculture in UK and I found that
though we consider UK as one of the
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Shri Aunasahib Shinde: About 128
miullion acres have been benefited by
munor irrigation during the Third
Five Year Plan,

Shri Piloo Mody (Godhra): During
the First Five Y.aar Plan?

Shri Annasahib Shinde: In the
Third Plan period alone. The in-
creasing importance we gare attach-
g to minor irrigation can be seen
from the fact that m 1086--67, we
brought under mingr irrigation alone
34 millioh acrhes. For 1067-68, we
have an ambitious plan, and outlay

to the tune of Rs. 102 crores has
been provided,
Bhri Pioo Mody: What about
water-logging?

Shri Anmasahib Shinde: A number
of things are there. He should allow
me to proceed,

oft Wb W : ¥ 20 W fagre
&7 g xfomws 9z firen W g
W ag ©F g 7 firaa wry s

Shri Annasahib Shinde: I havie in-
formation with me. I am prepared
to pass on the details to him,

Bhri D, N. Tiwary (Gopalgany):
There is one thing. Minor irriga-
tion potential created iz not serving
its purpose. They have almost dried
up.

Bhri Annssmhid Shinde: Some
wastage is necessarily involved
Bome wells dry up. But the wastage
is not very high. The utllity of minax
irrigation has been accepted by all in
this House as well as outside and 1 do
not think we should sy anything
against this programme.

Shri Sheo Narain (Basti): It is the
best scheme,

Shri Plloo Mody: Nobody is saying
anything agalmst it



11393 DG. (M. of
Shri Apnasabib Shinde; I was refer-
ring to the respenme of our farmers
to new ideas. I was mentioning as an
mstance the use of fertilisers., A few
years back, 1n 1981-83 we hardly uti-
lised about 25 lakh tonnes of rutro-
genous fertiliser, 0.6 lakh toms of
phosphatic fiertiiser and 0.2 lakh
tonne of postassic fertilwer. As
agawnst that this year we gre expect-
ed to use about 135 lakh tonnes of
nitrogenous fertiliser, 5§ lakhs tonnes
of phosphatic fertiliser and about 3
lakh tonnes of potassic fertiliser. By
1970.71, our plan is to use about 24
lakh tonnes of pitrogenous fertiliser,
10 lakh tonnes of phosphatic fertiliser

and about 7 lakh tonnes of potassic
fertiliser,

Shri Gadilingana Gowd (Kurnool):
In spite of so much use of fertiliger,
why 15 there so much food scarcity?

Shri Annssahib ghinde: The point I
was driving ot was that our farmers
are responding so well to new ideas
whereas even in some advanced
countries farmers, because of their
backwardness, do not use fertiliser.
But in our country the farmers are so
much enlightened that the demand for
fertiliser is going up.

Shri Piloo Mody: We all agree,
Shri Ansasahip Shinde: I was men-
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regard to agricultural Prices. Though
Government use the recommendations
of the Commussion, In many ins*ances
they go steps ahesd. For instance,
this year the Commission recommend-
ed that the procurement price of
wheat for Rajasthan, Madhya Pra-
desh, Punjab, Haryana and UP should
be between Rs. 57.5 to Rs. 655 per
guintal while actually the prices which
have been approved and at which
State Governments are procuring now
are: Rajasthan Rs. T7—85....

Sbri Somavane (Pandharpur): Abeo-
hsh that Commission.

Shri Annasahib Shinde: , ..Madhya
Pradesh Rs. 65—77, Punjab Rs. 70—
75, Haryana Rs. 70—~75 and UP Ra, §0-
B5, all per quintal,

Shri K. N. Tiwary (Bettiah): So
Government agree that the Commus-
slon’s recommendations are not scienti-
fic and realistic,

Shri Annasahib Shinde: The hon
Member may have his views on that
1 was saying that the sentiment ze-
peatedly expressed on the floor of the
House that farmers should be given g
very reasonable price, an incentive
price, 15 reciprocated by Government.

Shri Plioo Mody: Parity price.

Shri Narendsa Singh Mahida

(Anand): Can he say the same thing
about cotton?

Shri Annasahid Shinde: 1 know
there gre some problems with regard
to cotton. We can discuss it separate-
ly. Unfortunately, it is deult with by
apother Ministry, the Commerce
Ministry.

Shri Gadllingana Gowd: What are
the rates fixed by the Commission for
procuring paddy in Andhra Pradesh?

Mr, Chalrman: Since he referred to
some States, Members from other
States want to xpow about theirs.

Shri Asnssahib Shinde: Paddy pric-
es for the kharif season would be de-
termined now for Andhra. The prices-
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[Shri Annasahib Shinde]

which are now being paid in Andhra
are last year's prices. We will get fresh
reports from the Agricultural Prices
Commssion; turther, costs have gone
up during the last one year, so we
will have to take all those factors into
consideration before fixing new prices.

Shri Gadilingana Gowd: When it
was possible for you to fix for other
States, why not for Andhra also?

Shri Annasahib Shinde: I was refer-
ning to the fact that we should really
try to become self-sufficient as early
as possible. The present position is
nnt really very happy, and I quite
agree with the sentiment expressed
on the floor of the House that we have
to import food from 12,000 miles.
Even the little West Asian crisis has
createq difficulties in regard to the
availability of food This position, if
it continues, has g lot of dangerous
iraplications. The earher 1t 15 ended
the better. That is why the Govern-
ment of India has declared its inten-
tion not to have any imports from
1R70-71.

Shri Inder J. Malhotra: Don't raise
false hopes You have been saying
the same thing 80 many times in the
past. and every time you have falled

Skri Annasahib Shinde: Let us try,
it 1s worth trying I am not prepared
tc say they are false hopes This 18
bused on very sound assumptions, to
which I am going to make reference.

The main plank 1n our new ap-
pioach is the high yielding wvarety
programme, use of new genetic mate-
r1al which we are trying to popularise
among the farmers.

Sharmaji while gpeaking yes'‘srday
asked why should we think of im-
porting seed from outside or getting
ideas from outside? 1 do not think
in regard to science we should have
any sort of prejudice. We never en-
quire who invented the motor car, but
we are using it in India; we never
enquire who invented the redio, but

Food, Agri. etc.) 11296

countrics. Our young scientists are
doing a really good job in this respect.
1 must say that our young scientists
hive made outstanding contributions
during the last three or four years
especially which deserves to be re-
cognised by this House, and I really
ccngratulate our young scientists for
the outstanding contribution they
hzve made in developing 8 number of
new strains,

An hon Member:
employed

Shri Annasahib Shinde: They will
be employed

Many of our members have a wrong
impression that all those gre hybrid,
Wheat 15 not hybrid.

Many are un-

Shri Lobo Prabhy (Udipi): The
Minister is no doubt very pleased with
himself Let him kindly endeavour to
meet some of the eriticism of his
Ministry,

Shri Annasahib Shinde: Perhaps my
senior colleague will reply to the
other points I have no time, other-
wise 1 would have met all the points,

Shri Piloo Mody: If he intervenes
in the debate, it must not be to praise
the engineers, praise the farmer,
praise the young scientist. We want
to know about food. Soon he will be
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but this year we have also a program-
me for introducing all these various
improved seeds in an area of 18 million
acres Because of the popularity of
the programme, States have come for-
ward to have even bigger programmes
if seeds and fertilisers could be assur-
ed The per-acre yields which we are
having as a result of the adoption of
the new programme are so promusing
that they have opened up new possi-
bilities. We have to see this from two
angles, A large number of farmers in
our country are small farmers: sixty
per cent of our operational holdings
are less than five acres according to a
recent national sample survey, Because
of the high yielding varieties most of
these small holdings which we con-
sidered uneconomic previously will
cease to be 30 because we can have
4,000—-6,000 1bs yield per acre or
5.000—T7,000 1bs. per acre A small
farmer had less marketable surplus
and less left with him for rewnvest-
ment for improvement of land. With
this new possibility, the gmall holder
can hope to have a reasonable income
and a reasonable standard of living
The hon. Members of this House
should help create consciousness in the
country so that this programme be-
comes more popular

I wish to say something about the
contribution that has been made by
our scientists 1 developing these
varieties because it must be put on
record It would not have been pos-
sible to undertake this programme
without the valuable contributiop made
by the scientists. We could give im-
petus to this programme because our
cflorty were backed and supported by
the research scientists. All are now
aware of the great scientific break—
through which has recently taken
place 1n increasing the yield potential
of cur major cereals and millets,
Geneticists have destroyed the bar-
1iers to high vyields in wheat, rice,
jowar, bajra and maize. These deve-
lopments arise from the re-patterning
of the architecture of these crop plants,
50 ag to make them more efficient in
the utilisation of sunlight, water and
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fertiliser. The pace of progress in the
exploitation of research results would
be clear from the fact that 1t was
only during the rabi of 1963 that the
Mexican wheat was introduced in our
country or the fiist time. In 1988-87,
we have about a million acres of land
under Mexican wheat. There is pro-
bably no paralle]l in the world for
such a rapid progress in the assess-
ment, testing, multiplication and spreag
of new varieties, In wheat our scien-
tists have now produced several
selections from the material received
originally from Mexico which combine
high yield with desirable grain appear-
ance and quality. Also over 10,000
crosses have been made between the
Mexican and Indian wheats and there
are many new varieties on the
breeders’ gssembly line Seeds of some
of them such as Sona 227, Sonalike,
Kalyan 227 apd Sharbat1 Sonora are
under large scale multiplication now.
High yielding varieties of pulses and
oilseeds are also under development.
An African groundnut variety has prov-
ed to be very high yielding and, last
vear seeds of thus variety were import-
ed from Tanganyka by the National
Seeds Corporation Outstanding varie-
ties of pulses are now in an advanced
state of testing in a programme of
research initiated in 1866 with the
collaboration of the US Depariment of
Agriculture 1t 1s hoped that varieties,
agronomic practices and bacterial cul-
tures which will help to double the
average yield of mayor pulse crops
would become available next year.
Similarly, attention 15 being paid to
cotton and other commercial crops and
all-India co-ordinated research pro-
jects have been iniuated by the ICAR
in all the major crops

Now, the hon Member, Shri Lobo
Prabhu while interrupting me, said
that I was not trying to reply to some
of hi, queries. I know that the hon.
Member has altogether different views.
I do not doubt it; he may be honestly
holding those views. But I do mnot
agree with him, and I do not think the
majority of the population of this
country agrees with him on land
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[Shri1 Annasahib Shinde}

reforms (Interruption) He spoke

about detentiop of big landlords The
tune of hus speech was like that.

Shri Lobo Prabhu: Please refer to
my words, not tg my tone.

& T fwn oiew : § 9T § OF
€S WY IW 9 A T E | 5T
e i et oy § 1

Shri Annasahib Shinde: I would
only say to Shri Yadav that we have
been insisting, requesting the State
Governments that they should really,
rigorously implement the land reforms.
I know that Shn Yadav's party 1s a

on the State Governments to imple-
ment the land reforms expeditiously
We will help them If any State
Government wants our assistance to
umplement the land reforms, we are
to render al] the necegsary
assistance to the State Governments,
(Interruption). Then, the hon. Mem-
ber, Shri Lobo Prabhu, raised a point
that controls mre inhibiting production,

§

He made a point that whenever con~
trols were 1 production had
gone down, I humbly differ with him,

Shri Lobo Prabhu: The figures do

Bhri Annasshipb Shinde: For in-

stance, 1n the year 1984-85, 1t was a
year of control, and the highest pro-
dustion of 89 million tonnes was
attained by us It was in the year
1964-65. Had the hon. Member's
coatention been right, then the high-
est production would not have been
attained in the year when we had
controls in Indis.

Shri Lobo Pradbhu: What about last
year when we had no control?

Shri Asnasahib Shinde: Last yoar's
comparison cannot be taken for any

ASADHA 21, 1888 (SAKA)
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purpose, because the hon. Member
knows that the last two years were
the periods when large fracts of our
country were affected by drought, and
1 do not think we should compare the
drought years with normal years

8br Lobo Prabha: May I intervene
and say that the 1968 figures were the
relevant figures?

Shri Amnasahib Shinde: Controls
were lifted 1n the year 1952-53. The
hon Member, Shri1 Lobo Prabhu, will
kindly attend to me, becauze he in-
terrupted me. In the year 1952-53,
controls were lifted during Shri
Kidwar's period The 1ndex of produc-
tion 1n 1952-53 was 101. Then, it wens
to 119 when there was no control it
came down to 115. How can you ex-
plain 1t? It does not mean that um-
ply because the controls were thare,
production has gone down. (Inter-
ruption). In fact, the main point
which hon. Members over there wers
insisting upon is free trade The hon,
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foodgrain trade, I read an extrace
mww“” =

“The State should recognise ity
“mmlhmbﬂﬂyhm
enough food for all. We enun-
clate this here as a broad prin-
ciple, the implications of which

the
Government must be brought to
end

bear in order to achieve the
in view ...".

“Fhe Foodgraing Enquiry Committee
of 1957, with which Mr. Asoka Mehta
was associated also recommended that
there should be g progressive sociali.
sation of trade. Perhaps Mr. Lobo
Prabhu may say that Mr. Asoka Mchta
Was a politician., (Interruptions),

1847 hrs,

[Mg. DEpuTY-SPEAKER in the Chair}

Mr. Deputy-Bpeaker: For a fruit-
u] debate, 1f there are certain points,
7vou can ask a question, But if geveral
members interrupt, it would be very
difficult, I want to regulate it. Let
us maintain the dignity of the House

Shri Annasahib Shinde: I wish to
draw the attention of the hon. mem-
ber (o the recent report of the Food-
grains Policy Committee Dr D. R.
Gadgil who is a member of the Rajya
Sabha and some economists were as-
sociated with this committee which
submitted its report as late as 1966.
This committee also has made a recom-
mendatwon which goes against the
views of Shri Lobo Prabhu. I will
Tead an extract from that report:

“....In order to achieve the
basic objectives of food policy, it
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1s necessary for Govt increagingly
to acquire a large share of the
foodgrans produced ;p the country.
It 15 in the light of this requre.
ment that system of procurement
and regulations affecting private
trade have to be formulated and
appraiged Govt, it is obvious, has
to stiengthen 1ts own machinery
for the procurement, transport and
distribution of foodgrains in sur-
plus as well as deficit areas. It
would be only patural in this con-
text to expect of a public agency
like the Food Corporation of India
to play an important
role in the mplementation of the
National Food Policy,”

Therefore, public opmnion as well as
expert opinion differ from the views
expressed by Mr Lobg Prabhu I do
not think I need advance any addi-

tional arguments in support of my
contentwon

8hrl Piice Mody: These are opmions;
not facts

!hlhhluhhu;norﬁ;m

Shfi Annasahib Shinde: I know the
views of the Swatantra Party. Though
I have respect for the hon. membems
of that party individually, I differ from
their views, I feel that a free trade
policy in a country like India will
land us in trouble Sometimes the
prices may go down and the farmers
will suffer Therefore, unless there is
& public agency to intervene 1n the
food trade I do not think the interests
of the farmers will be protected, (In-
terruptions).

Mr. Deputy-Speaker: You have a
right to embarrass the Government
by quoting what they said in the past.
Have Government no right to quote
what the hon members sad? He
sghould not get embarrazsed

Shri Plloo Mody: I am not getting
embarrassed. He does not meet our
argument by quoting facts and figures,
He iz just giving the opinion of some
committee.
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Shri Annasbib Bhinde: 1y a5 g
commitiee appointed by the Govern.
ment of Indfa. I am gorry the hon.
Member does not know even this.
mittees with Your own peopje

Shri Annasahib Shinde: They
not Government people, they are e::[:
nent economists,

Shri Plloo Mody: They e, peop)
whg share your opinion. ”

Shri Annssahib Shinde: vuy can
.1ake that charge

Some hon, Members to
varioug other agricultural inpyye 3o
Members referred to the requi,;,mu':;
of tractor., We ale trying to iay
emphasis on the programme of indi.
genous production of tractory i o up
country. We have now a Nymber of
private firms who are MaNUfactyring
tractorse. Their capacity 1s expected
to be to the tune of 30,000 tr
year by 1070-71 Last year {y,
duced about 7000 to 8000 tructore.
This year they are eXPucted to
produce 13000 to 14000 yraci0rs,
We are thinking of mporting
about 10,000 tractors from gyutside,
About 2000 tractors have alréaay been
imported and about 8000 traciors, 4000
each fram Czechoslovakia ang yissR,
are proposed to be imported gnd we
are negotiating for \mporting e same,

Shrimati hhhmlknlhtﬂ\. (Kha-
mmam): Last time they 8gj4 that
about 20,000 tractors are lying idje for

wan® v’ s Wik (hheney o
them?

Shri Annasahib Shinde: 1 quite
appreciate what the hon 1ad¥ Member
hag said. We arc aware of ype ga01
that a large number of tracto., ,, the
country are lying idle for want of
spares This complaint hy, peen
voiced on the floor of the House a
number of times How we hyya made
adequate foreign exchange gyailable
for importing spares. The Sy them-
selves can avail of the forgign ex.
change and established impOriers alse
can import under this. Alsq i re.
gard to this requirement, we yro ore.
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pared to consider, it there in any spe-
cific difficulty, the suggestions if any
that may be sent to us by the BState
Governments.

While speaking about tractors, I
would like to say one thing. A large
number of small farmers cannot own
bullocks. Nowadays even to own a
bullock it requires a big capital I fing
tromt sorte 2 the fermr macagerment
studies that 25 to 30 per cent of the
farmers do not own bullocks. Unless
we make tractors available to the far-
mers—in what way they should be
made available, whether it should be
through cooperative orgamsations or
public sector organisations is a matter
of detail—we will not be able to make
much progress. Qur intention iz teo
formulate a scheme whereby service
stations should be established all over
the country and tractors should be
made available 1o the farmers.

An hon, Member: What about indl-
genous production of tractors?

Shri Annasahib Shinde: 1 have al-
ready sa.d that about 30,000 tractors
are expected to be produced by Indi-
genous manufacturers by the year
1970-71. We are also contemplating
to establish a public sector project for
the manufacture of tractora in the
horse-power range of 12 to 18

Some hon, Members referred to the
need of credif. My colfeague would de
intervening tomorrow and he would be
dealing with this point 1 may say
only this much, that we have a very
ambitious programme i{o make more
credit available. Last year we advanc-
ed about Rs. 414 crores by way of
short-term loan We wish to expand
this programme by Rs. 100 crores
more In addition to that, this pro-
gramme would be supplemented by
long-term and medium-term loans
from ARC and other agencies.

In the end, Sir, I would only repeat
that we are trying tomake our country
self-sufficient In food, and if hon.
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Maembers would really try to under-
stand the programmes that have been
formulated on the basis of good aclen-
tific approach, on the basis of a realis-
tic assessment of availability of inpuws
etc, they will know that Wwe are
bound to increase our production in
the coming years,

I find that Shri Malhotra 1s not here,
He was wondering whether what we
have been saying can be fulfilled, If
be looks at the potentiality for pro-
duction that is being built yp I think
he will himself feel convinced that
things are changing fast. With the
co-operation of the farmers and the
inputs we make available, thiz pro-
gramme of self-sufficiency by the
year 1970-71 should succeed. I hope
and wish that the co-operation of the
House and the Members would be
there to implement thiz programme,
to make this programme successful so
that our country becomes self-suffi-
clent in the nearest possible future.

Mr. Deputy-Speaker: Shri Kirutinan.

S8hri Ram Sewak Yadav: Sir, may

I

Mr. Deputy-Speaker: You keep your
powder dry. 1 will give you g chance
tomorrow. We want g balanced
debate here He has some difficult-
jes. So, T am accommodating him.

Shri Ram Sewak Yadav: I am leav-
ing Delhi today,

Mr. Deputy-Speaker: You will get
Yyour opportumty; you will get every
minute due to you.

Shri C. K. Bhattacharyya (Raiganj):
The day began with explosion, Let
us have all the explosions, if at all,
today; let us have a peaceful day to-
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Wl Twdww W :  Iyieny
WY, #lo [He o ¥ THF W
95 Y W wwr § WX ww ww <
Tl W MR & | A W
Fafy s fy wfer w w=ooAY
W

Mr. Deputy-Speaker: 1 have got my
own programme. You will get your
opportunity tomorrow. Whatever
time 15 allotted to your group, your
group will get it.

Wt T e AT ¢ W S JET
AT g o w U Ad wm &
R R

TN ag fome F 3| gt =
ot T FE v oF D g

Mr. Deputy-Speaker: He iz speaking
for the first ttme ‘That 18 No 1. Then,
you get gmple opportumty to speak.
On food debate this would be the
general gpproach,

Shri Ram Sewak Yadav: It 13 not a
question of party but some adjust-
ment,

Mr, Deputy-Speaker: Please resume
your seat There must be some dis-
cipline In the food debate, those who
sit on the back benches, those who do
not contribute on policy matters but
who bring their own experience be-
fore the House, I want to give them
early opportunity He is one such
member. So, please resume your seat.

ot T dww amew @ A0 FrdEa €
o9 T B AT AT AT AL, €4 A0
ooyl § 1Az AT W g e
ore ¥t ZEY ®T ow O T ]
T g, M ga T ARTFAT NG .
Mr., Deputy?Speaker: Now, let us
try to finish both.

ot T dweanew ¢ . e W R
N T T EE T T
Qoo TrEIRG § !
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Mr, Deputy-Speakes: All of you, ex-
cluding Swatantra, have addressed a
commumnication that priority need not
1o with numbers and all that and that
all should be accommodated and that
on every occasion a particular party
should not get the opportunity to
start a debate or that a particular
order should not be followed As I
have explained, if you have any diffi-
culties, 1 will try to accommodate both
before the other discussion starts.
Now, let that Member start his speech.

Shri Jyotirmoy Basy (Diamond Har-
bour): There must be some set pro-
cedure for calling members

Mr, Deputy-Speaker: The Swatantra
Party and Jan Sangh have ttme to
their credit. But I have told them
that I will call them tomorrow. In
particular cases, I am making an ex-
~<eption,

8hri Ram Sewak Yadav: Every party
Jas time to its credit

Mr. Deputy-Speaker: He i3 speak-
ing for the first time. L&t him speak
first If he finishes in ten munutes, I
will give opportumity to the hon.
Member also

ot wew fogrey s (vECry
qT) : WY W T AT aw w0 wwe

% fefrg 1

Shri Kiruftinan (Sivaganja) Sir, I
am very thankful to you and to this
hon. House for giving me this oppor-
tunity to put forward my concepts and
suggestions on this elaborate subject.
We all know that the problem of food
und agniculture 18 an elaborate and
ymportant problem During my
1naiden speech 1 have taken this sub-
ject because I am purely an agricul-
turist. 1 am proud of it, and I also
have come from Ramanathapuram
dustrict, which is mostly backward in
Madras State as wel] as 1n India
Bir, it is economically and socially
backward but not in politics because
out of 17 Assembily constituencies snd
thres Parliamentary constituencids,
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not even a single candidate of the
Congress Party bas come out with
success

17 hrs.
[M=. DrUTY-SPEAKER 1y the Chair]

You know, Sir, Ramanathapuram is
also the home district of the All India
Congress Committee’s President, Bhri
Kamara;, The vast area of this dis-
trict is filled with agriculturists but
half the land only is under cultivation
and that too produces a smngle crop.
There 12 no proper irrigation system,
Thousands of tanks, minor and major,
which were built up during the period
of the Pandyas, have not been pro-
perly renovated or repaired.

The human resources in my district
have not beep utilised properly. You
may be aware of the fact that our
district was once exporting these
human resources to foreign countries
lke Ceylon, Malays, Burma and
Singapore With these human re-
sources those foreign countries have
come to profit and they have econo-
mrcally improved. But I am wvery
sorry to state that under our Govern-
ment now they are importing these
human resources from those forelgn
countries and they have been kept
1dle, and these precious resources gre
labelled as Burma repatriates and
Ceylon repatriates. This is the con-
dition 1n my distriet, Sir.
quest the hon Food Minister to take
acute and urgent stepe to ymplement
certain important schemes 1n our dis-
triet. If that 15 done, we can produce
a lot of foodgrains for this country.

As far as the food problem is con-
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Mr. Bpeaker: He is not talking about
the speech,

8hri Narendrs Bingh Mahids: ¥ want
a ruling on that Hon. Members
should not approach the Chair,

Mr. Speaker: I have said once
but twice in thus House thay hon.
Members come to the Chair § am not
ablg to attend to the people who are
speaking. I am expected t, watch
the proceedings and what they say
and all that. ] have repea said
on the floor of the House that hon.
Memberg should not spproach the
Chair but should leave the paper with

not
it

the Secretary so0 that it would be
passed on to me. It 15 very embrras-
sing when they come. Byt when

they come, 1if T say, “No, please go
away”, 1t will be rude and erude, 1
hope, hon Members, including hon
Ministers, will maintamn that they do
not come directly to the Chair, I en-
tirely agree with you.

Shri P. K. Deo (Kalahandi): A pont
of order cannat be ramised in g yacuum
and tak: away the time of the
Speaker

Skei Besst: The hon.
Deputy-Spesker has called tw, peaple
from other parties or even more but
he has no' bothered to call gyen one
of our speakers What'is the remedy
for that if we leave 2 chit op the
Table”

Mr Speaker: We will give you time
tomorrow Shri Nayanar need not
Worry.

ot wni wothw (vt ofew) :
o weT, W § qF W wely wfy,

Tt Y, W ot oY ¢
1308 (Al) LSD-—-10.
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Mr. Speaker: There is a Minister of
State. He 15 50 lean that you do not
consider him as Food Minister.

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Co-operation (Sherl
D Ering): No, Sir; I am here,

ot TR O WEUE NE RN,
wye § oy a Wit wnr e g
a1 i€ g I A | MY a8 R
qx faarar & A1 yniEw w=Ew

Shri Kirutlinan: The hon. Food
Miruster has recently announced that
there wnll be a scrious break-down
in the supply of foodgrains from the
Centre to the States during the last
three months of the cutren® year. By
the end of September, the Centre
would thus have in all 1.6 million ton-
nes of foodgrains for supply to the
States as against 2.85 mulhion tonnes
of foodgraing required to fulfil its
commitments.

The production of foodgrains also
duning the year 1866-67 i estimated
at about 78 million tonnes But it 18
very low production when it is com-
pared with the peak production of 89
miilion tonnes in the year 1964-65 and
somewhat better than 723 million ton-
nes in the year 19685-86. All this
makes us feel that the outlnok on the
food front and on the agricuitural
front 1s rather grim, During the First
and the Second Five Year Plan
periods, the total outlay on agricul-
ture, irrigation and community deve-
lopment amounted to Rs. 1351 crores
and duning the Third Plan period the
outlay was to the tune of Rs. 1718
crores It is rather a sad commentary
on the planmung system that even
after our three Five Year Plans, our
sgriculture has come to a position
where our average annual production
during the Third Plan is less than
what it wag in the Second Plan period.

In our country, one hectare of land
gives about 1500 kgs. of rice whereas
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in Japan it gives 4800 kgs. and in

W.AR, it gives 5000 kgs. Similarly,

we get about 780 kgs. of wheat as

eompared to 2450 kgs in U.AR. and

8880 kgs in West Geimany

Now, the important question 1is why
there 1z a stagnation 1n our agricul-
tura] production The first and fore-
most reason 18 the well-known ex-
treme poverty of a large number of
small farmers n our vountry That
type of families (onstitute 80 per cent
of our rural population. There is no
doubt that lins extreme poverty has
about as n result of their being neg-
lected by the Government for a long
tune Firstly, the British Government
meglected them That at least 15 un-
derstandable. But what a wonder it
19, 1 am sorry to state, tha! our own
Government, the so-called democratic
socialist Covernment, is a'so totally
neglecting those poor farmers. Be-
cause of this neglect, our farmers have
mot received the necessary protection
Bo, there 1s less production and there
ia food shortage in our (ountry

To meet the shortage of food, dur-
ing the past few years, our Govern-
ment have been mporting suzeable
quantities of foodgrains for which
valuable foreign exchange s utihs-
ed  Admittedly, imports cannot be
continued indefimtely in view of the
tfight foreign exchange position
Efforts are, therefore, to be made to
produce more food wherever possible,
For this, the important needs of the
farmers should be fulfilled The first
one is the need of tools with which
he can improve his agriculture. For
this, the Government should supply
tractors and bulldozers at a cheaper
rate. 1 want to know from the Minis-
ter whether the Government is con-
templating any such scheme for this
purpose.

The second thing is the timely sup-
ply of chemical fertilisers in sufficient
quantities to farmers according to
their requirements. The true role and
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status of fertilisers in the agricultural
process is far more widely understood
in India today than that was ten
years 8go. The intake of fertilisers
per block increased from 1315 quuntals
in 1952-53 to 5273 quntals in 1965-66.
In 1966-87, it 13 estimated that the
country 1s hkely to have used 8 lakh
tonnes of nitrogen, 3 lakh tofnes of
phosphate and 1,30,000 tonnes of
potash That too did not cover full
requirements But the hikely demand
during 1967-68 15 estimated to be
13,50,000 tonnes of mitrogen, 5 lakh
tonnes of phosphate and 3 lakh tonnes
of potash It is to be doubled 1
doubt how the Government 1s going
to meet this demand Anyway, tme-
ly supply is cssential Thr Govern-
ment has slso proposed to increase the
price of fertilisers Having the pro-
curement policy and having fixed the
price of foodgiains, I cannot under-
stand how dare the Central Govern-
ment to increase the price of fertiliver
I request the hon Mimste:r that the
price of fertiliser should pyt be in-
creased. As far a: Tamlzhagam s
concerned, I want to siresg to the Cen-
tarl Governument that 75 per cent of
the Neyveli fertiliser production
should be allocated to our State T
expect a specific reply to this point.

The next ymportant one 1s the sup-
Ply of high-yielding variety of seeds
to the fa:mers The fourth one 15 the
credit facihties. You may have a very
impressive set of figures to show that
S0 many crores of rupees have been
distributed among the farmers. But
if you go into the villages and look
into the needs of the really small and
poor farmers, you will find that it is
on verv rare occasions that these men
Eet any siccable credit Even where
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This is what 1 would like to mention
about co-operative societies. So far
a8 the co-operative societies are con-
eerned, the loopholes in the legal as-
pects should be tightened up and
mecessary action should be taken to
tsp the credits to the poor farmers
without any difficulty.

Further, I would like to submit, Sur,
that there is no use giving loans
which he has got to return after some
days with interest There 1s no use
of giving them  short-term loans.
Long-term credits should be given.
The Central Government should not
hesitate and should aedvise the Re-
serve Bank and other commercial
banks to give long term loans to the
farmers. More funds should be allo-
eated from the Central Government.

It is also essential to set up certain
industries in rural areas, sp that they
can earn some extra money and sup-
plement their income

Above all, to gear up the agricul-

$ural production I would submut that
irrgation is very wvery essential
Without water, no one can produce
anything even with all the other faci-
lities such as tractors, chemical ferti-
lisers, better seeds and cheap credit
Sufficient attention should, therefore,
be given to this subject. Dr, Khosla,
Governor of Orissa, also regretted that,
though agriculture and food produc-
tion are being given the highest prio-
rity, irrigation has been neglected.
This has resulted from imbalanced
and uncoordineted planning. He felt
that in the context of acute food
shortage and famine conditions all
over India, India's prime need of the
hour js more -water for irrigation,
Our Union Minister of State for Edu-
cation, Mr. Bhagwat Jha Azad, has
also recently said:

“To tide over the food problem,
nothing much was required 1f
sdequate irrigation facilities were
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provided, the country could be
self-sufficient in food. But the
talk of irmgation was gven lem
consideration than the proposal
for fertiliser factories”

So, Sir, the amount allocated for
irrigation is insufficient and the bon.
Minister should look into this matter
carefully.

Sir, I want to say something about
community development programmes.
The basic objective of the community
development programme has been to
generate community participation to
solve the problems of gur villages. To
what cxtent has this been achieved?
How many people are really aware
of the colcssal national cffort to
modernize the whole range of our
rural life? How many have taken
advantagy of this effort? Who are the
people influenced most by this pro-
gramme®  What progress have our
villages made in communication faci-
lities and institutional developments®
Has the Panchayat Raj taken roots 1n
the political consciousness of the com-
mon villager?

In the context of the grave food
situation, has the community deve-
lopment programme contributed in
any way to set up food production?
Has it been of any help to the far-
mers® The hon. Food Minister should
answer all these questions,

Now, I want to say something about

and that in 1863-64 was Rs. 33.8 crores
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From the report of the Publie Ac-
counts Committee the quantity of
foodgrains lost in transit and in sto-
rage and due to theft etc. was 42,648
tonnes in 1962-63 and 20,439 tonnes in
1963-84,

In 1963, the Mimstry had stated that
the amount of foodgrans damaged
and rendered unfit for human con-
sumption was 7430 tonnes worth about
Rs. 22 Jakhs. Up to October, 1965, the
loss 1n transit only, according to the
report of the Public Accounts Com-
mttee, has amounted to Rs. 22.5¢
lakhs. Whle the country is faced
with shortage of foodgarins, & very
substantial quantity of foodgrans was
rendered unfit for human consump-
tion and wasted. This is burning the
heart of the people who deserve
human sympathy. So, such wastages
should be avoided,

Further, Sir, I understand—I do
not know whether it 1s true or not—
that the Food Corporation of India,
now in Madras, 13 going to be shifted
to Delhi or some other town in the
north. Madras is also within this
country

Shri Umanath (Pudukkottan: Not
Kerala alone, but Madras also.
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*RETRENCHMENT IN FOREIGN OIL
COMPANIES

Shri Umanath (Pudokkottal): My,
Speaker, Sir, the retrenchment in the

Ever
:#s'nre the Damle Committee imposed
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a slight restriction on the loot of these
oil companies, they have resortsd %o
this retrenchment sz a way to restore
their pre-Damle committee super pro-
fits. It goes without saying that it is
the Government's responsibility to bas
retienchment as part of their respom-
sibility to prevent the companies’ at-
tempts to circumvent the Damle coma-
mittee's restriction on their super
profits but the Government has utier-
ly failed m this regard. Now an em-
quiry comrmussion has been appointell
by the Government. Does this Com-
misrion help to resolve this dispute?
According to me the appointment of
this commission does not at all help
o resolve this dispute. What are the
eruria) issues involved in this dispute?
According to me, they are two. Ome
is whether the busihess and financist
:onditions of these companies warrans
the creation of any redundancy of
labour; if nol, how to ensure job
security against the onslaught of the
foreign oil companies” The second
1ssue 1s. how to compei the manage-
ment to stop retrenchment during the
pendency of the determingtion of ¥he
main dispute? Let us take the ques-
tion of maintaining the statusr que
during the pendency, It is a sorry
tale of the foreign oil companies defy.
ing their own assurances, defying the
union, defying the government and
defying the labour relations, Im
short 1t is perpetrating humiliation m
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*Half an hour Discussion



